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REPORT OF THE BUSINESS ADVISORY COMMITTEE
(12TH REPORT)

PRESENTED ON 30 July, 1996.

COMPOSITION OF THE COMMITTEE

1. Shri Charti Lal Goel Hon. Speaker Chairman

2. Shri Rajendra Gupta (Malviya Nagar) Member

3. Shri Ram Bhaj Member

4. Shri Devendra Singh Member

5. Km. Purnima Sethi Member

6. Shri Mohinder Singh Saathi Member

7. Shri Shoaib Igbal - Member
SECRETARIAT

1. Shri P.N. Gupta Secretary

2. Shri S.Kk. Sharma Jt. Secretary
3. Shri P.C. Agarwal Dy. Secretary
4, Shri S.K. Srivastava - Committee Officer

At the outset, the Committee was apprised of its earlier
decision in regard to allotment of time for transaction of
various ‘items of business as contained in the 11th Report of
the Committee, presented in the House on 23rd July, 1996.

The Committée was informed that the Secretariat has received
notices of two new Bills i.e. The Delhi Tax on Luxuries Bill,
1996 and the Delhi Entertainment and Betting Bill, 1996 iIn
addition to three Bills which have already been recelved and
for which the Committee has already allocated the time.

The Committee decided unanimously that out of the five Bills
in hand, two bills be listed for discussion/consideration on
31.7.1996 and the other three Bills on 1.8.96.

The Committee also decided that on 31.7.96 and 1.8.96 the
following two matters -of urgent public importance be taken up
for short duration discussion:-

1. Public Transport System - 31.7.96

2. Deteriorating housing problem and inadequate houses

in Pelhi - 1.8.96

The Committee authorised Shri Mahendra Singh Saathi and in

his absencevShri Ram Bhaj to present the report.

The meeting then adjourned. /f§%°£ -

(CHARTI LAL GOEL)

SPEAKER & CHAIRMAN,

BUSINESS ADVISORY COMMITTEE,
DELHI LEGISLATIVE ASSEMBLY.



